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SECTION 3, SUB-SECTION (i1) DATED THE |oj|"'MARCH, 1906

Govermment of India
Ministry of Finance
(Department of Reverue)

2k
_ fla,
New [Dethi the |9 March, 1996
NOTIFICATION
5.0. (E).- whereas by notification vjde $.0. T740(E) dated

12th October, 1994 issued under sub-section (1) |read with clause (b} of
Explanation to section 35AC of the Income-tax Act], 1961 (43 of 1861), the
Central Government had specified the scheme al serial number 4., the
construction of Indoor Badminton Stadium at Bangaidre by Karmataka Badminton
Associat ion, Bangalore, as an eligible project or for a period of two
assessment years commencimg from the assessment year| 1995-96;

e —

AND WHEREAS the said project or scheme is 1{kely to extend beyond two
yvears:

AND WHEREAS the National Committee being satigfied that the said project
or scheme is executed properly, made a further r tion under sub-rule
{5} of rule 11 of the Income—tax Rules, 1962 for ifying the said project
or scheme for a further period of one year;

NOW, THEREFORE, the Central Government, 1h exercise of the powers
conferred by sub—section (1) read with clause (b)| of Explanation to section
35AC of the Income—tax Act, 1961 (43 of 1961) hereby specifies the scheme of
constructijon of Indoor Badninton Stadium at Bangaiofe, which are being carried
out by Karnataka Badminton Association, Bangalore] at the estimated cost of
rupees one crore sixty lakhs only as an eligible project or scheme for a
further period of one assessment year in relation tp assessment year 1997-98.
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( V.K. SEHGAL )
Deputy Secretary to the Government of India
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